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(b) t£e total npm1?er of employees 

under this Organisation;
<«> ’WiwtWw in tfce jreeent past the 

efficiency in t̂he Weaving Department 
cff tint %nfEI has cottie d&wn to 52 per 
Cent oy less; If so, the reasons for the 
steme and whether somebody has been 
held responsible for the present state 
<Jf affairs in this null, and

(d) the steps Government propose 
to take to improve the conditions in 
the Swadeshi Cotton Mill, Kanpur’

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH)
(a)The installed capacity as at the end 
of November, 1975 was 84,372 spindles 
and 1944 looms

(b) 6789 permanent and 1290 tem
porary workers were on roll in Nov
ember, 1975

(c) The lowest average monthly 
efficiency during 1975 Is reported to 
be 57 3 per ccnt in the month of 
August 1975, reportedly due to ad
vene labour management reflations

(d) The miflls are reported to be! m 
financial difficulty and are in touch 
with the U P Government for a 
guarantee of loan from the Banks

12 bra

PAPERS LAID ON THE TABLE
Annual Report of Industrial Finance 

Corporation of India for 1975

THE MINISTER OF STATE IN- 
CHARGE OF THE DEPARTMENT OP 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE) I 
beg to llay on the Table a copy of the 
Annual Report (Hindi and English 
versions) of the Industrial finance 
Corporation at India tor the yea* ended 
the 50th June, 1S75, along with the 
statement showing the Assets 'tod 
Liabilities and Profit and Loss Account 
of the Corporation, under sub-section

(3) of section 36 of tht Industrial Tin- 
aptce Corporation Act, 1M6 [Placed 
in Library See No LT-40280/76 ]

International A irports Authority 
(Amendment) Rtn.ES, 1075

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI SURENDRA PAL 
SINGH) I beg to lay on the Table a 
copy of the International Airports 
Authority (Amendment) Rules, 1975 
(Hindi and English versions) published 
In Notification No SO 450(E) in 
Gazette of India dated the 27th August,
1975 together with comgeudum thereto 
published in Notification No SO  536(E) 
(EngUsh Version) and SO 537(E) 
(Hindi version) in Gazette of India 
dated the 26th September, 1975 under 
sub section (3) of section 36 of the 
International Airports Authority Act,
1971 [Placed in Library. See No LT„ 
10281/76 ]

Annual Administration Report or T®a 
Board for 1973-74 and Audit Report 
rt>R 1971-72, etc. Tobacco BQAgft. 
Rules 1976, Rubber esc (AMO0K) 

Rules etc.

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH) I 
beg to lay on the Table —

(1) A copy of the Annual Adminis
tration Report (Hindi and 
English versions) of the Tea 
Board for the year 1973-74

(2) A co p y  of the Audit Report 
(Hindi and English versions) 
on the Accoun s of the Tea 
Board for the year 1971-72 
along with the statements of 
Accounts

(3) A copy of the Audit Report
(Hindi and English versions) 
on the Accounts o f the Tea 
Board for the &mr 1972-73 
aloqg «nith the statements ot 
Accounts., jP tow # in LibrjNy.. 
See No LT-IA282/76±


